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1.  This is a public interest litigation seeking opening of three gates of 

Pond at Tikait Rai Talab Colony situated at Rajajipuram, Lucknow.

2.  None is present to press this P.I.L. It appears that, by efflux of time, 

the cause has lost its efficacy. 

3.   Accordingly, the Public Interest Litigation is disposed of.  

. 

February 12 , 2026
Anuj Singh

Versus
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